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Title: Need to provide special provisions and protection to the minorities in the country.

st aweRTer (TER) : Wt Teied, YR ® Gl § 13 A S e giafvad @t 18 2 sl od ok e F ovR w et @
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st TR (TER) : wafa TeieE, e e | Senfusrt gr...

MR. CHAIRMAN : Please do not make any running commentary like BBC. There are other Members also who
want to speak.

it SEwHTeT : QAT WEigd, T8 HIZRE HT HIHe @

... (FIYM)
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SHRI CHETAN CHAUHAN (AMROHA): Sir, the name should be changed from PH to PS so that it becomes
Police Station from Parliament House.

st STreSERTeT : STIHT YT e 2

>SHRI ARIF MOHAMMED KHAN (BAHRAICH): If one overlooks sensitivity, then, one cannot help it.
Nothing is settled by ignorance. As far as the minorities are concerned, special provisions are provided in the
Constitution and special protection has been assured by the Constitution. Nothing is settled by ignorance. ....
(Interruptions).

MR. CHAIRMAN: In the wisdom of the hon. Speaker, he has already listed his name. Therefore, he has been
allowed to speak. There is nothing objectionable.



(Interruptions)*

MR. CHAIRMAN: Such insinuations and such comments will not go on record.
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MR. CHAIRMAN : Do not mention the names.

it sArAwERTT : wfT weika, & fen ARz €, e | st SedeA W @ E

MR. CHAIRMAN: These names should not go on record.
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* Not Recorded.



